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Financial Powers of General Managers 
of F.C.I.

3720. SHRI BHANU KUMAR. 
SHASTRI: Will the Minister of PET-
ROLEUM AND CHEMICALS AJtfD 
FERTILIZERS be pleased to state:

(a) whether the Minister of Petro-
leum, & Chemicals & Fertilizers had 
said that General Managers of the 
Fertilizer Corporation of India had no 
powers worth the name, the power was 
with the Financial Directors;

(b) if so, a statement of the financial 
powers that have been 3elegated to
the General Managers may be laid on 
the Table; and

(c) how are these considered to be 
insullicient for running the various 
plants?

THE MINISTER OF STATE IN 
THE MINISTRY OF PETROLEUM 
AND CHEMICALS AND FERTILI-
ZERS (SHRI JANESHWAR 
MISHRA): (a ) to (c). The informa-
tion is being collected and will be laid 
on the Table of the House.

Distribution of Fertilizer by F.C.I.

3721. SHRI BHANU KUMAR 
SHASTRI: Wil] the Minister of PET-
ROLEUM AND CHEMICALS AND 
FERTILIZERS be pleased to state:

(a) whether it is a fact that at pre-
sent the requirements of fertilizer are 
met by the Fertilizer Corporation of 
India on an All-India basis, in other 
words the availability and require-
ment of various States are co-ordi-
nated so as to achieve equitable dis-
tribution; and

(b) if so, whether by the splitting* 
up of the organisation as a whole or




